01.06.2018

01.06.2018

AT 2:15 PM

1. FAO(OS) (coMM)104/2018
CAV 464/2018
CM APPL.20010-11/2018

2. FAO(OS) (CoMM)227/2017

CM APPL.47305/2017

3. FAO (0S)260/2017
CM APPL.35229/2017
CN APPL.35231/2017

AT 2:15 PM

1. W.P.(C)11844/2016

AT 2.15 PM

1. FAO 263/2008

J-1 FOR PRONOUNCEMENT OF JUDGMENT

COURT NO.3
(DIVISION BENCH-II)

APPLT. JURISDICTION)

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE A.K.CHAWLA

IRCON INTERNATIONAL LTD

VS PATIL RAIL INFRASTRUCTURE

PVT LTD

NATIONAL THERMAL POWER
CORPORATION LTD. (NTPC)
VS NAVAYUGA ENGINEERING
COMPANY LTD. (NECL)

SALMAN KHURSHID
VS DELHI PUBLIC SCHOOL
SOCIETY

COURT NO. 6
(DIVISION BENCH-IIT)

TEJAS KARIA,GAUHAR MIRZA
MOHIT OOMMEN, KUMAR SHASHANK

VIKAS SINGH,KANIKA AGNIHOTRI
PREET SINGH OBEROI,KARAN MINOCHA
ARVIND K.NIGAM,MILANKA CHAUDHARY
SAROJANAND JHA, NAINA DUBEY

IMTIAZ AHMED, SAKSHI KOTIYAL
VIKRAMADITYA SINGH,SALMAN KURSHID
IN PERSON,PUNEET MITTAL, BHUWAN
GUGNANI

PUSPENDRA PRATAP SINGH,

VASUDHA BAJAJ

HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE CHANDER SHEKHAR

ABHISHEK JAIN

VS INCOME TAX OFFICER,
WARD -55(1) NEW DELHI
& ANOTHER

COURT NO.26

ARVIND KUMAR,6 HARSH VARDHAN SHARMA
ASHOK K.MANCHANDANI,

HON'BLE MR. JUSTICE NAJMI WAZIRT

ANIL KAKKAR & ORS.

VS HANS RAJ KAKKAR & ANR.

ANUNAYA MEHTA AND AKSHAY DEEP S.
PRAVEEN KUMAR AND SAMEER RAI

2. FAO 203/2016
CM APPL.16899/2016
CM APPL 16900/2016
CM APPL 16903/2016
CM APPL 26675/2017

RAM AVTAR JAKHAR & ANR
VS CHAUDHARY AVADESH
KUMAR & ORS

SHALINI KAUL,AKHIL SIBAL,SAURABH S.
SINHA ,ADITYA DEV TRIGUNA AND JANAHVI
MITRA,RUCHIR MISHRA AND MUKESH KUMAR
TIWARI,CHIRANJEEV KUMAR AND MUKESH
SACHDEVA

3. FAO 443/2017 ANURAG SANGHI & ANR

VS KNITPRO INTERNATIONAL

CHANDER LALL,NANCY ROY

GAURAV MIGLANI,SAMREEN KHAN
AKHIL SIBAL,S.K.BANSAL

AJAY AMITABH SUMAN, PANKAJ KUMAR



01.06.2018

4. FAO 445/2017

5. FAO 446/2017

AT 2:15 PM

1. W.P.(C)5358/2017
CM 22657/2017 &
36665/2017 &

42012/2017

2. W.P.(C)5543/2017
CM 23316/2017 &
23317/2017

3. W.P.(C)6292/2017
CM 26073-74/2017

4. CONT CAS(C) 544/2017

5. CONT CAS(C) 521/2017

CM APPL 26540/2017
Crl M.A. 12568/2017

AT 10:30 aM

1. W.P.(C) 5507/2007

J-2 FOR PRONOUNCEMENT OF JUDGMENT

ANURAG SANGHI & ANR
VS KNITPRO INTERNATIONAL

ANURAG SANGHI & ANR
VS KNITPRO INTERNATIONAL

COURT NO. 12

APPLT. JURISDICTION)

KAPIL KUMAR GIRI, VINAY KUMAR SHUKLA

CHANDER LALL,NANCY ROY

GAURAV MIGLANI,SAMREEN KHAN

AKHIL SIBAL,S.K.BANSAL

AJAY AMITABH SUMAN, PANKAJ KUMAR
KAPIL KUMAR GIRI, VINAY KUMAR SHUKLA

CHANDER LALL,NANCY ROY

GAURAV MIGLANI, SAMREEN KHAN

AKHIL SIBAL,S.K.BANSAL

AJAY AMITABH SUMAN, PANKAJ KUMAR
KAPIL KUMAR GIRI, VINAY KUMAR SHUKLA

HON'BLE MR. JUSTICE V.KAMESWAR RAO

GRAPHISADS PVT LTD
VS SOUTH DELHI MUNICIPAL
CORPORATION

GRAPHISADS PVT LTD
VS SOUTH DELHI MUNICIPAL
CORPORATION

GRAPHISADS PVT LTD
VS SOUTH DELHI MUNICIPAL
CORPORATION

M/S GRAPHISADS PVT LTD
VS SOUTH DELHI MUNICIPAL
CORPORATION & ORS.

SOUTH DELHI MUNICIPAL

CORPORATION
VS MUKESH GUPTA & ORS

COURT NO.15

KIRTI UPPAL,NITIN MITTAL,
SIDDHARTH CHOPRA, PRANVIR
SETHI, SANJAY PODDAR,MUKESH

GUPTA, SHIVAM GOEL

KIRTI UPPAL,NITIN MITTAL,
SIDDHARTH CHOPRA, PRANVIR
SETHI, SANJAY PODDAR,MUKESH

GUPTA, SHIVAM GOEL

KIRTI UPPAL,NITIN MITTAL,
SIDDHARTH CHOPRA, PRANVIR
SETHI, SANJAY PODDAR,MUKESH

GUPTA, SHIVAM GOEL

KIRTI UPPAL,NITIN MITTAL,
SIDDHARTH CHOPRA, PRANVIR
SETHI, SANJAY PODDAR, MUKESH

GUPTA, SHIVAM GOEL

SANJAY PODDAR,MUKESH

GUPTA, SHIVAM GOEL,6KIRTI UPPAL,
NITIN MITTAL,SIDDHARTH CHOPRA,
PRANVIR SETHI

HON'BLE MR. JUSTICE VINOD GOEL

UNION OF INDIA & ANR

VS KISHAN CHAND SAINI (SINCE

DECEASED) THROUGH LRS

A.S.DATEER
RAVI KANT JAIN



01.06.2018 J-3

AT 2:15 PM

1. CM 20524/2018
IN WP(C)5285/2018

FOR PRONOUNCEMENT OF JUDGMENT APPLT. JURISDICTION)

COURT NO.16
HON'BLE MS. JUSTICE REKHA PALLT

AANYA KAMESHWAR AND ORS. KARUNA NANDY,ABHAY CHATTOPADHYAY
VS GURU GOBIND SINGH SARITA,AMITESH KUMAR, PREET PAL
INDRAPRASTHA UNIVERSITY AND SINGH, PRIYAM MEHTA

ORS.

COURT NO.27
HON'BLE MS. JUSTICE PRATHIBA M. SINGH

AT 2:15 PM
1. CRL.A. 279/2002
MURLIDHAR Appellant
Through Mr. M. L. Yadav, Adv along with appellant in
person.
versus
STATE L Respondent
Through Ms. Rajni Gupta, APP for the State with SI Sachin
Dahiya, PS Subhash Place.
2. RFA 40/2017 & CM APPLs. 1305/2017, 16086/2017
M/S EUREKA FORBES LIMITED ..... Appellant
Through: Mr. Gaurav Kr. Singh & Ms. Geetika Matta,
Advocates.
versus
M/S DEVANSH REAL ESTATE PVT. LTD. = ..... Respondent
Through: Mr. Deepak Gupta & Mr. Kuber Giri, Advocates (M-
9811999978) .
3. RFA 119/2007
SATNAM CHAND KOHLI & ANR. ..., Appellants
Through: Ms. Chandrika Gupta, Advocate for Mr. Rajat Aneja,
Advocate. (M:9910122455)
versus
SATYAM CONSTRUCTION CO. & ORS.  ..... Respondents
Through: Mr. Kundan Kumar Mishra, Ms. Shreya Mathur and Mr.

B. D. Balna, Advocates. (M:9958861250)



01.06.2018 J-4

FOR PRONOUNCEMENT OF JUDGMENT

APPLT. JURISDICTION)

4. RFA 172/2017 & CM APPL. 6003/2017

KAUSHALYA SHARMA

..... Appellant

Through: Mr. Rajeshwar Kumar Gupta, Advocate (M-9873576770)
along with Appellant in person.
versus
KIRAN DEVI & ORS.  ..... Respondents
Through: Mr. P. P Ahuja, Advocate.
5. RFA 182/2017 & CM No.6210/2017
SHANKAR GOSWAMI ... Appellant
Through: Mr. Om Prakash, Advocate. (M:9899937365) with
Appellant in person.
versus

SARITA GOSWAMI & ANR.

Through:
RFA 207/2015
JAY KOCHHAR

Through:

versus
UCO BANK

Through:

..... Respondents
Mr. Sumit Chander, Ms. Shikha Sapra and Mr. Jatin
Choudhary, Advocates. (M:9810024126 & 8860104587)

..... Appellant
Dr. Arun Mohan, Senior Advocate with Mr. Arvind
Bhatt, Mr. Kuber Giri and Mr.

Advocates (M:9810354101) with Appellant in person.

Sarupreet Singh,

..... Respondent
Mr. Rajesh Rattan, Advocate. (M:9810218488)

RFA 208/2015 & CM No.5768/2015

UCO BANK
Through:
versus
JAY KOCHHAR
Through:
RFA 245/2017
UNION OF INDIA
Through:
versus
TILAK RAJ SINGH
Through:

..... Appellant
Mr. Rajesh Rattan, Advocate.

..... Respondent

Dr. Arun Mohan, Senior Advocate with Mr. Arvind

Bhatt, Mr. Kuber Giri and Mr. Sarupreet Singh,
Advocates (M:9810354101) with Respondent in
person.

..... Appellant

Mr. Rajeshwar Singh, Advocate.

..... Respondent
Mr. Vishwa Bhushan Arya, Advocate with Respondent
in person. (M:8920561855)



01.06.2018 J-5 FOR PRONOUNCEMENT OF JUDGMENT APPLT. JURISDICTION)

10.

11

12.

13

RFA 249/2017

SANJAY KUMAR L. Appellant
Through: Mr. Ghanshyam Thakur, Advocate (M: 8586816803).
versus
RAJESH KUMAR Respondent
Through: Mr. Ravi Bassi and Mr. Sanyam Malik, Advocates (M:
9810021293) .

RFA 366/2017 & CM APPLs. 13890/2017, 34278/2017 & 37212/2017

MOHD RAFIQ Appellant
Through: Mr. Manish Tanwar, Advocate (M-9953993355).
versus
SHOBHA AGGARWAL  L.... Respondent
Through: Mr. Satyakam Saini, Mr. A.S. Saini & Mr. Rajesh
Pandey, Advocates (M-9810679083).
RFA 517/2017 & CM APPL.19179/2017
ABDUL WAQAR & ANR. ..., Appellants
Through: Mr. Shamim Ahmad Khan, Advocate. (M:9810249560)
versus
ABDUL GAFFAR oL Respondent
Through: Mr. Sanjay Agnihotri and Mr. Kumar,
Advocates. (M:9871880147)
RFA 539/2014
U P PROJECT CORPORATION LIMITED & ANR. ..... Appellants
Through: Mr. Sumit Sinha & Mr. Sinha Shrey, Advocates.
versus
M/S MAA KRUPA ENTERPRISES = ..... Respondent
Through: Mr. K. S. Verma & Mr. Sachin Verma, Advocates.

RFA 734/2016 & CM APPL.34582/2016

RADHEY SHYAM L. Appellant
Through: Mr. Rohit Gandhi, Advocate.
(M-9818610321)

versus
VARSHA Yapav .. Respondent

Through: Mr. Satya Narayan, Advocate.
(M-9810532043)



01.06.2018 J-6 FOR PRONOUNCEMENT OF JUDGMENT APPLT. JURISDICTION)

14 RFA 849/2016
M/S XACT STUDIO INTERNATIONAL  ..... Appellant
Through: Mr. A. J. Bhambhani, Senior
Advocate and Mr. J. K. Srivastava,
Advocate. (M:9810690846)
versus
M/S LIWONA SP. Z. O. O oo, Respondent

Through: Mr. Pradeep Dhingra, Mr. Praveen Kumar & Mr.
Nishant Kumar, Advocates (M-94300094009).

HIGH COURT OF DELHI
31ST MAY,2018 REGISTRAR (LISTING)



01.06.2018

AT 2.30 P.M.

1. I.A. 14568/2017
I.A. 1903/2018
In CS(COMM) 837/2017

AT 10.30 A.M.

8. OMP (ENF.) (COMM.) 128/2017
I.A. 12252/2017

9. O.M.P.

(COMM) 366/2017

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 23 (0S-A)
HON'BLE MR. JUSTICE RAJIV SAHAT ENDLAW

VEGA AUTO ACCESSORIES DIVA ARORA MENON, RAJAT KATYAL,
(P) LTD. MAN MOHAN MISHRA, SAGAR CHANDRA,
Vs. S.K. JAIN BROS. HELMET ISHANI CHANDRA, ANKIT RASTOGI,
(I) PVT. LTD. BIBHUNANDA MISHRA

*khkkkkkkk

COURT NO. 20 (Os - B)
HON'BLE MR. JUSTICE NAVIN CHAWLA

LARSEN & TOUBRO LTD. DHIRENDRA NEGI, ANANYA KUMAR,
Vs. INDIAN OIL CORPORATION PRAGYA CHAUHAN, V.N. KOURA,
LTD. PARAMJEET BENIPAL, ABHINAV TANDON

J. SAGAR ASSOCIATES

INDIAN OIL CORPORATION LTD V.N. KOURA, PARAMJEET BENIPAL,
Vs. LARSEN & TOUBRO LIMITED ABHINAV TANDON, DHIRENDRA NEGI,
ANANYA KUMAR, PRAGYA CHAUHAN,
SUMIT SINGH BENIPAL,
J. SAGAR ASSOCIATES

*khkkkkkkk
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